
F.Na. 01 (03)/Raster /CESTAT /2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No.2; R.K Puram, New Delhi-110066

Dated: 16.10.2020

ORDER NO. 77 af2020

Han'ble President is pleased to order the sitting commencing from

09.11.2020 to 31.12.2020 for CESTAT, New Delhi as follows:

COURT PERIOD WORKASSIGNED ~
to I Customs, Excise and

Service Tax Division
I Bench matters. .
I

Han'hle Mr. Justice Dilip From 09.11.2020
Gupta, President and Sh. 31.12.2020

i C. L. Mahar, Hon'hle
I Member (Technical)
, Sh. Anil Choudhary, From 09.11.2020
i Hon'ble Member 31.12.2020
: (Judicial)
~- ~
I Ms. Rachna Gupta, From 09.11.2020 to Single Member Bench I
i Han'hle Member 131.12.2020 I matters Ii

LUudicial)_____ _. --'.. ---'

to Single Member Bench I

matters

Note:
1. All part heard matters are released to be heard afresh by Regular Bench as per the above Bench
constitution on the respective dales on which they are posted.
2. J)ul'ing the period from 9.11.2020 to 31.12.2020, whenever Hon'ble president wi!! be on ~()1I:'

or on leave or doing Chamber work, Sh. Anil Choudhary, Hori'hle Mcmbcr(J) will he p.ut o! li~c
Divixior, licnch and the Single Member cases listed before Mcmher(Jl will be heard \ls l~iK::",:

C;upta, Hou'hlc Member (J), II Sh. Ani] Choudhary, Ilon'hle Member (J) wil] also he o r: ('avc/:,,',!"
Ms, 1{,lCh!LlCupta, l lon'b!c :Vlcn~hcr(JJ will be part of the Divis.on Ilench and the Sini;'C \lcm:1C!'
GISeS will be adjourncr:

3, ()n l'vel'Y Friday altcr!1II1l11.slwcla! bench Sitting Will he notified, If any.
1. In the cvcnr n! nO!1sitting of ,1 ilench, the adjourned dates of listed matters will be .ivailab:« Oil

the website ~\Vw.ceilitncw l,;ov.in in the link "Daily orders".

By Order "
1

Copy to:-
SPS to Hori'ble President/Hon'ble Members/ P.A.to Registrar / Dy. Registrar
(Judl.)/Bar Association/O/o Chief Commissioner (AR)/ Notice Board/
Website/Guard File/Office Copy.

(Bineesh Kumar KS.)
Registrar


